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AppoI ... _. of Claalnaaa, Vlce-Claalrmaa 
aad M .... ber. of Cetotn.l Water aad P_er 

Comml •• loa. 

2822. SHRI SOMNATH CHATTERJEE: 
Will the Mini.ter of IRRIGATION AND 
POWER be pleased to Itate : 

(a) the criteria followed for the appoillt. 
ment of the Chairman and Memben of the 
Central Water and Power Commission; and 

(b) Ihe ",alOnl for appointing a Civil 
Engineer as Chairman of Central Waler and 
Power Commission ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI B. N. K~EEL): (a) In 
ac<ordan,,,, with the relevanl provioions of the 
Service RUle., recruitment to the posta of 
Chairman and Members in the Central water 
and Power Commi •.• ion is made by selection 
through the Union Pubiic Service Commission 
from a compos:te fidd consi.ting of senior 
Irrigation and Power engineers employed 
und,r the Central Government, the State 
Governmrnts. State Electricity Boards and 
Semi-Government Organisations. 

While both Irri@'ation and Power enginee .. 
are considered by the Union Public Serv;"e 
Commission for the post of Chairman, Central 
Walrr and Power Commission, the field of 
consideration for Ihe post of Mtmber is 
rrlllricted to Irrigation or Power ~nginet'rs 

depending on whether recruitment i. to be 
made in the Water Wing of the Central 
Waler and Power Commission. 

If Ihe post of Chairma" is held by an 
Irrigation Eng,neer, the seniorfnoot member 
in the Power Wing of tbe Central Walcr and 
Power Wing of the Central Waler and Power 
Commission is deugnated as VIce-Chairman, 
Central Water and Power Commiss;on (Powcr-
Wing). Likewise, the leniorm06t member 
in the Water Wing would be designaled as 
Vice-Chairman, Central WBter and Power 
Commi.sion (Water Wing\ in the event of the 
POSI of Chairman being held by a Power 
rngin .... r. 

(b) Recruitment 10 the post of Chairman, 
Centfal Water and Power Commission, was 
made 011 Ihe recommendalion of the Union 

Publ;c Service Commi •• ion in accordance 
wilh th .. prescribed procedure. 

Rural Eleetrifteatloa. 

2824. SHRI BISWANARAYAN SHASTRI: 
Will the Minister of IRRIGATION AND 
POWER he pkased 10 stairs : 

(a> the numbl'r of villages proposed to be 
electrified in A .... m during the Fourth PIa" 
period ; 

(b) the total numbt-r of villages 10 far 
electrified in Ihe Slate during the Fourth Plan 
period so far; and 

(c) the ",&sOn for the slow progress in rural 
.. lectrificalion in the Stat.".. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER '(SHRI B. N. KUREEL): (a) : 905 
villages are targetted 10 be electrIfied in Assam 
t!uring the Fourth Plan period. 

(b) 304 villages have been electrified in 
the First two year (endirlg 3"t March, 1971) 
of the Plan. 

(e) The progress of rural rleclrification in 
A .. am is very slow mainly becauoe of 
constraint of financial resources for developing 
Ihe transmission and dislribution network in 
the Stal... Rural .. lcctrification scheme, wilh 
a bias towards ~nergisation of pumpsets are 
being accel"rated during the Fourlh Plan 
w;Ih "dditional finances including those 
provided by Ihe Rural Electrification Corpo-
ration. As against only 55 pump.et energised 
and 380 villages e1ectrif ed before the 
commence.ment of the Fourth Plan, it is 
proposed 10 energise 3200 pumpset and 
drctrify 905 village. during the Fourth Plan. 

Requlremeat. of Power" Calcutta 
MetropoUtaa Area 

2825. SHRI SOMNATH CHATTERJEE: 
Will the Minister of IRRIGATION AND 
POWER be plea.ed 10 .Iale : 

(a) the expected requirements of Power in 
Cakulta Metropolilan Area during the next 
five yean; and 




